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4, The Asstt. Superintendent.

IN THE CENTRAL ADMINISTRATIVE TRIBUNAL: HYDERABAD .BENCH:
AT HYDERARAD,

i

0.A.N0, 585/95 ’ DATE OF JUDGMENT: 3.5.95 . -

‘BETWEEN:

1. Kalla Gurunadha Rao - - | - )
2. Yagati Subra Rao ) ‘

3. Imandi Venkata Gowri Varaprasad
1.

V.Nagasatya Rao .. - APPLICANTS
o ANDﬂ . : :

1. Tbnvcbiefpgonexal -Manacer-’ Co- ,
Hyderabad 1. - ‘ . ) 1 .

2. The Director (Telegraph Traffic)

Telecom, Abids, . o ' -
Hyderabad-1, :

3. The Sr. Superintendent,
. Telegraph Traffic, _

Visakhapatnam Division,
Visakhapatnam-l. ‘

Télegraph Traffic-in-Charge,
District Telegraph Office,
Vijayanagaram,

5. The superintendent-in-charge, . ' :
Central Telegraph OfFice. AR '
Sreekakulam, L Lee " . RESPONDENTS

t

COUNSEL FOR THE RESFONPENTS: SHRI N.V.RACHAVA REDDY
' : Sr./Addl .,CGSC

IC.ORAM. s s '7- 7 7 ST

HON'BLE SHRI JUSTICE V. NEELADRI RAO, VICE CHAIRMAN
HCM'BLE SHRI R -RANGARAJAN, MEMEER (ADMN,)

-
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0.A.NO,.585/95.

JUDGMENT Dt: 3,5.95

j(AS PER HON'ELE SHRI R.RANGARRAJAN, MEMBER (ADMINISTRATIVE)

Heard Shri M,P,Chandramouli, learned counsel
for the epplicants and Shri N.V.Raghava Reddy, learned

standing counsel for the respondents.,

2. There areifowr) applicants in this OA whb are
itemporary part-time Telegraphmen. They were engaged
‘from 13.10.1992, 24,3.1994, 3.4.1994 and 7.10.1993
ffespectively. This 0A is filed for direction to the
%respondents to éontinue te engége the applicants in
fthe respective job as otherwise the applicents will

be put to serious irrepareble loss and hardship.

3. The said work was entrusted to agencies on

\contract basis by dis-engaging the applicants.

4. The prayer in this OA is the same as the prayef
"in OA 412/95 decided on 30.3.1995. Hence, we see no
reason to differ from the directions already given

Lin oA 412/95,

:5. In the ré@sult, the following direction is given:

The applicantswill make representation to R-2

for their engagement as Telegraphmen on hou;{i:}basis
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If such a representation is going to be made by sending

it by RPAD by 15.5.1995, the same has to be disposed of

e B A MTi11 +bha endild rarracontatisan _da _Adiasnnsed of.

the applicants have to be engaged on houxig:)kmsis as
?elegraphmen at the rates which they wefe being paid
iill today, on production of a copy of this order at
the earlier possible dateafkiixxxsxxnxznzéntnkﬁnnxis
Eisprxedxefx It is needless to say that if the appli-
cants are going to be aggrieved by the order to be

-passed bv R-2, they are free to move this Tribunal
under Section 19 of the Administrastive Tribunals

hAct, 1985,

Rt

6. The OA is ordered accordingly at the admission

stage. No costsr//
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(R.RANGARAJAN) {(V.NEELADRI RAO)
'MEMBER (ADMN.) VICE CHAIRMAN
DATED: 3rd May, 1995. | 11??:
Cpen court dictation, y B3 f“““
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3 £ General Managex, Telecom, A.P.Circle,cﬁgderabadai.
g&: Iggéitat?gelggraph %raffic} Telecom, Abids.‘ﬂyoerabadsl.
The SK.SUperintendent,'Telegxaph Traffic, Visakhapatnam
Division, Visakhapatnam<l.
The Asst.Superintendent, Telegraph T;affic-in~¢harge,
Dist.Telegraph Office, Vijayanagar

| ame ,
The Superintendent»inﬂéharge, Central Telegraph Cffice,

Skeelcakul ale
oneé copy tO Mz .M.P.Chandramculi, agvocate, CATe«Hyd.

One copy to ME.NY Rogluve P\eﬂ&g , Addl .CGSC!CAT‘HYG‘

8.0ne copy to Library, CATHyGw
9, One spare COpYe
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TYPED BY 3.!‘:& CHECKE/BY },«.

: COMEARED BY APPROVED BY

_ IN THE CENTRAL ADHMINISTRATIVE TRIBUN.L
"+, HYDERABAD BENCH. AT (})ﬂRABAD

TH“ HON'BIE MR,JUSTICE V.NEELADRI RAO
VICE~ CHAIRMAN

- AND /

THE HON ’BLE MR, R. RANG AR JAN M{ ADMN)

parep - 2 - 1995,

QREER/JUDGMENT :

M. A, /R, A, /C. Al NO,
. in
O. A.NO. . c:.r—-\( - -~ g
2 ;
eI SN 43 '
T, A.No. (W.P. \ )

Admitted. and Interim directions
issued, : '

Allowed,

Disposéd of with directions,

Dismissed as withdrawn /
'Dismissed - for dref‘ault.
| Ordered /Rejected.

" No.order. as to costs
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